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The Committee has lunther recommended
that 8 women's studies cenlres whose perlur-
mance is found 10 be satisfaclory may be
allowed 1o continuce and strengthenced further.
5 ather cenlres may be given a lease of lile till
the end 0f 1994 and their perfurmance reviewed
for taking a decision aboult their [uture con-
linuance. There are 9 women’s centres which
the Review Commiilice have not been able 1o
visil. A decision about their fulture continuance
can be taken only aller visits to these cenlres
are completed.

The recommendations made by the Review
Commiliece will be considered by the UGC
Standing Commitlee on Women’s Studics and
appropriale action on the matier will be taken
by th: Commission keeping in view the
availability of financial resources.

Opening up of Kendriya Vidyalava

2352, SIIRT SARADA MOILANTY : Will
the Minister ol ITUMAN RESOURCE DEVE-
LOPMELNT be pleascd 1o state :

(a) whether it is a fact that oul of 24
Kendriya Vidyalayas proposcd (o be opened in
(e counlry during the current acadentic session
seven have been opened in Madhya Predesh
only while claims/demands ol ather stales have
been neglected; and

(b) il sa, the reasans (or discrimination?

TIE DEPUTY MINISTER IN T1E MINIS-
TRY OF I1ITUMAN RI'SOURCE DLVELOD-
MENT (DEPTT. OF EDUCATION AND
DEPTT. OF CULTURE) (KUMARI SCI1JA):
(2) and (b) Kendriya Vidyalayas are set up al
place where therc is sizeable concentration of
Central Government employees in Civil or
Delence Sectors and on the basis of demands/
reccommendaltions of the user agencies includ-
ing Public Scclor Undenrtakings. The Vidya-
layas arc nol opened state-wise and therefore
there is no neglect or discrimination between
the claim of one stale or other during 1993-94,
24 Kendriya Vidyalayas distributed aver 15
stales have sanctioned as per list
annexcd.

been

Suate-wisc list of Kendriya Vidyalayas sanctioned
during 1993-94
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ASSAM

Air Force Stalion, Dinjan

BITIAR
1. Narkakana, Disit Iazaribagh

-

4. AFS, Darbhanpga

GUJARAT
5. ONGC, Hazira, Surat
HARYANA
6. AFS, Muhammuudpur  (Ahiv).  Distr.
Gurpaon

IIIMACHAL PRADESH
7. Naleti, Disit. Kangra
KERALA
B, Adoor, Pethanamthitta Disit.
KARNATAKA

Vinoba Nagar, ITubli, Disit. Dharwal
10. Mpysore

MADIIYA PRADLSH
11.  Balaghnt
12 Dhar
13.  Chattarpur
14,  Barwaha, Distt. Khargon
15. Mahasamund
16. Chhindwara
17.  TFRI, Jabalpur
MAI[ARASIITRA
18, Ajni, Dist. Nagpur
‘ORISSA
19.  Sundergarh

RAJASTIHIAN
20. Deawar, Disil. Ajmer

TRIPURA
21.  Kailashahar, Distt. North Tripura
UTTAR PRADESH
22, Balliya
23, Opto Electronic Faclory, Dehradun
DELHI
24.  Intemaltional Airports Authority of [ndia,
Rangpuri

S. No. NAME OF TIIE STATION

ANDHRA PRADESH
1.  Gooty, Distt. Anantpur
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Legislation (o prevent stripping of women

2153. SHRI S. 5. AHLUWALIA : Will the
Minister of HUMAN RESOURCE DEVELOP-
MENT be pleased Lo state :
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(1) whether Governiment are aware of the
Fditorial of thedlindustan Times, New Delhi of
2nd July, 1993 tided “From Draupadi 1o
Usha Dhiman™;

(b) il s0, whal is the reaction of Government
therelo; and

(©) what action Gavernment propose 1o ake
through any legislation or otherwise 1o prevent
stripping of women at public places in the
couniry? ‘

TIIE MINISTER OF STATE IN TIIE
MINISTRY OF 1HUMAN RESOURCE DEVE-
LOPMENT (DEPARTMENT OF WOMEN
AND CIIILD DEVELOPMENT) (SHIRIMATI
DASAVARAJESWARD) ¢ (a) Yes, Sir.

(k) The Gavernmeanl candemmns and abhos
such alleged acts.

(c) Provisions already cxist in the L P. C. o
deal with such cases. The responsibility [ur
registration, investigation and  action under
these laws in that of the Stale Governments/
U.T. Administrations. The Central Government
has however issue instructions o Stale Govern-
ments/UT, Administrations lo sinctly imple-
menl these Acts. The National Commission for
Women has also laken up this maticr under
Section 10(1) (1) of the National Commission
for Women Act (1990).

Popularisation of 1Tindi

2354. SIIRI RAMDAS AGARWAL: Wil
the Minister of HUMAN RESOURCE DLEVI:-
LOPMENT be plcased Lo stile :

(2) whether Govermment's allenlion has
been draw to a news ilem published in
the Hindi edition of Nav Dharat Times, New
Delhi dated 16th July, 1993 captioned “Out of
84 crores pupulalion only 2 lakh speak English™
in India;

(b) if so, the details thereof, State and Union
Territory-wise in the couniry at presenl avail-
gble with Government; and

(c) what steps Government have taken so [ar
o popularise Hindi and what are their future
plans in this direction and il nol, the reasons
therefor indicating budgelary provisions for
1993-947

THE DEPUTY MINISTER IN THE MINI&
TRY OF HUMAN RESOURCE DEVELOP-
MENT (DEPTT. OF EDUCATION AND
DEPTT. OF CULTURE) (KUMARI SELJA):
(@) and (b) Atention of the Government has
been drawn lo the news item through this
Question. Statislics available with Repistrar

[RAJYA SATUA]
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General of Census reveal that in (he 1981
Census 2,02,440 persons had returmned English
as their mother longue.

(c) A slatcment is attached.

Statement
Steps for popudarisanion of Hindi

Govemmeul is implementing the lollowing
7 schemes including schemes o maintain
aulonomous bodics/subonlinate offices under
the Ministry of Human Resource Development
for the pwrpose of Promotion of Llindi. These
Schentes are likely (o conlinue duning (he 8th
FFive Year Plan -

1. Financial assistance (o voluniary orga-
nisations including publications (or pro-
motion of ITindi.— A budgel provision of
Rs. 282,50 lukhs has been made for the
yeir 1993-94.

Appoinlment and training ol Mindi
leachers in non-Hindi speaking States/
UTs—A budget provision of Rs. 250.00
lakhs has been made for the year
1993-94.

3. Propagation of Iindi abroad— A budget
provision of Rs. 36.00 liakhs has been
niide [or the year 1993-94,

1~

4. Scheme of production of University
level (ext books in Hindi and in re-
gional languages—A budget provision ol
Rs. 14.00 1akhs has been made (or the
year 1993-94,

§. Central  llind: Directorale is cngaged
in the development of IHindi as
link language through correspondence
courses, production of bilingual and
tri-lingual diclionaries eclc.—A bu'dgel
provision ol Rs. 203.50 lakhs has been
made for the year 1993-94.

6. Commission for Scienlilic & Technical
Terminalogy is engaged in the evolulion
ol'scientific and technical terminology in
Ilindli and in Regional language—A
budget provision of Rs. 77.00 lakhs has
becn made for the year 1993-54.

7. Kendriya Hindi Sanstkian is engaged
in imparling teachers’ training for in-
service teachers in non-Hindi
speaking Stales/UTs—A budgel provi-
sion of Rs. 235.00 lakhs has been made
for the year 1993-94.

Femele Literacy Rate in Stales

2355. SHRI S. S. AHLUWALIA : Will the



